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IN THE HIGH COURT OF JUDICATURE AT PATNA
ELECTION PETITION No. 6 of 2020

Avinash Kumar Vidhyarthi Son of Naresh Yadav, Resident of Village and
P.O.-Kalayanpur, P.S.-Bariyarpur, District- Munger.
... ... Petitioner/s

Versus

1. Pranav Kumar, Son of Late Niranjan Prasad Singh, Resident of
Village - Bari Mahuli, Presently MLA 165, Munger Legislative Assembly
Constituency, Bihar.

2. Subodh Verma, Son of Late Rajendra Prasad Singh, Resident of
Mohalla - Lalu Pokhar, P.O.- Argara Road, P.S.- Kasim Bazar,
District- Munger.

3. Kanchan Kumari, Wife of Sudhir Kumar, Resident of Mohalla- Belan
Bazar, P.O.- Argara Road, P.S.- Kasim Bazar, District- Munger.

4. Mohammad Faisal Ahmad, Son of Gulam Rabban, Resident of
Mohalla - Dilawalpur Ward No. 25, P.S. Kotwali, District - Munger.

5. Saddam Khan, Son of Md. Azmat, Resident of Village- Bakhtiyarpur Basti,
P.S. Simri Bakhtiyarpur, District- Saharsa.

6. Aditya Singh Madhukar, Son of Shivshankar Tanti, Resident of
Village - Nayagaon Basudevpur, P.S. Kotwali, District - Munger.

7. Awadhesh Kumar Yadav, Son of Late Sita Ram Yadav, Resident of Village
- Navtolia Bindwara Ward No. 45, P.O.- Argara Road, P.S.- Kasim Bazar,
District - Munger.

8. Md Mokim, Son of Md. Abbas, Resident of Walipur Road Jamalpur,
P.S. - Munger, District - Munger.

9. Rohit Kumar, Son of Madhav Prasad Singh, Resident of Mohalla-Lalu
Pokhar Kankarghat, Ward No. 21, P.O.- Argara Road, P.S. Kasim Bazar,
District- Munger.
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10. Manoj Kumar Patel, Son of Mahendra Prasad Singh, Resident of
Village - Vindadiyara Jhoua Bahiya Kurmitola, P.S. Bariyarpur, District-
Munger.

11. Shalini Kumari, Wife of Abhishek Anand, Resident of Mohalla- Bari Bazar
Roxy Club Lane, P.S. Kotwali, District - Munger.

12. Vikas Kumar, Son of Ram Adarsh Singh, Resident of Village-Raysar
Basudevpur, P.S. Kotwali, District - Munger.

13. Jamuna Lal Srivastava, Son of Late Shiv Shankar Lal Srivastava, Resident
of Village - Shanti Nagar Bari Mirzapur, Jamalpur, District - Munger.

14. Devanand Mandal, Son of Munilal Mandal, Resident of Village Nath Tola,
P.O.- Kalarampur, P.S. Naya Ram Nagar, District - Munger.

...... Respondent/s
Appearance:
For the Petitioner/s : Mr. Satish Kumar Giri, Adv.
For the Respondents/s : Mr. Narsingh Tanti, Adv.
For ECI : Mr. Siddhartha Prasad, Adv.

CORAM: HONOURABLE MR. JUSTICE ARVIND SRIVASTAVA
ORAL ORDER

22-08-2023 Despite repeated calls, no one appears for the petitioner to press this application.

ravikr/-

On earlier occasions also none had appeared on behalf of the petitioners. Learned
counsel for the respondent is present.
The application is thus dismissed for want of prosecution.

(Arvind Srivastava, J)

e 9,
goild HAR 1,
e,
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Nirvachan Sadan, Ashoka Road, New Delhi-110001, Dated 15 September 2023/ 24Bhadra, 1945 (Saka)
No. 82/ES-I/BR-LA/(06/2020)/2023—In pursuance of Section 106 (b) of the Representation
of the People Act, 1951 (43 of 1951), the Election Commission hereby publish Order dated

ELECTION COMMISSION OF INDIA

NOTIFICATION

22,ndAugust, 2023 of the High Court of Patna, Bihar, in Election Petition no. 060f 2020.

IN THE HIGH COURT OF JUDICATURE AT PATNA
ELECTION PETITION No. 6 of 2020

Avinash Kumar Vidhyarthi Son of Naresh Yadav, Resident of Village and
P.O.-Kalayanpur, P.S.-Bariyarpur, District- Munger.

10.

11.

... ... Petitioner/s

Versus

Pranav Kumar, Son of Late Niranjan Prasad Singh, Resident of
Village - Bari Mahuli, Presently MLA 165, Munger Legislative Assembly
Constituency, Bihar.

Subodh Verma, Son of Late Rajendra Prasad Singh, Resident of
Mohalla - Lalu Pokhar, P.O.- Argara Road, P.S.- Kasim Bazar,
District- Munger.

Kanchan Kumari, Wife of Sudhir Kumar, Resident of Mohalla- Belan
Bazar, P.O.- Argara Road, P.S.- Kasim Bazar, District- Munger.
Mohammad Faisal Ahmad, Son of Gulam Rabban, Resident of
Mohalla - Dilawalpur Ward No. 25, P.S. Kotwali, District - Munger.
Saddam Khan, Son of Md. Azmat, Resident of Village- Bakhtiyarpur Basti,
P.S. Simri Bakhtiyarpur, District- Saharsa.

Aditya Singh Madhukar, Son of Shivshankar Tanti, Resident of
Village - Nayagaon Basudevpur, P.S. Kotwali, District - Munger.
Awadhesh Kumar Yadav, Son of Late Sita Ram Yadav, Resident of Village
- Navtolia Bindwara Ward No. 45, P.O.- Argara Road, P.S.- Kasim Bazar,
District - Munger.

Md Mokim, Son of Md. Abbas, Resident of Walipur Road Jamalpur,
P.S. - Munger, District - Munger.

Rohit Kumar, Son of Madhav Prasad Singh, Resident of Mohalla-Lalu
Pokhar Kankarghat, Ward No. 21, P.O.- Argara Road, P.S. Kasim Bazar,
District- Munger.

Manoj Kumar Patel, Son of Mahendra Prasad Singh, Resident of
Village - Vindadiyara Jhoua Bahiya Kurmitola, P.S. Bariyarpur, District-
Munger.

Shalini Kumari, Wife of Abhishek Anand, Resident of Mohalla- Bari Bazar
Roxy Club Lane, P.S. Kotwali, District - Munger.
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12. Vikas Kumar, Son of Ram Adarsh Singh, Resident of Village-Raysar
Basudevpur, P.S. Kotwali, District - Munger.

13. Jamuna Lal Srivastava, Son of Late Shiv Shankar Lal Srivastava, Resident
of Village - Shanti Nagar Bari Mirzapur, Jamalpur, District - Munger.

14. Devanand Mandal, Son of Munilal Mandal, Resident of Village Nath Tola,
P.O.- Kalarampur, P.S. Naya Ram Nagar, District - Munger.

...... Respondent/s
Appearance:
For the Petitioner/s : Mr. Satish Kumar Giri, Adv.
For the Respondents/s : Mr. Narsingh Tanti, Adv.
For ECI : Mr. Siddhartha Prasad, Adv.

CORAM: HONOURABLE MR. JUSTICE ARVIND SRIVASTAVA
ORAL ORDER
18 22-08-2023 Despite repeated calls, no one appears for the petitioner to press this application. On
earlier occasions also none had appeared on behalf of the petitioners. Learned counsel
for the respondent is present.
The application is thus dismissed for want of prosecution.
(Arvind Srivastava, J)

ravikr/-
wwl [ 1 |
By Order,
SUJEET KUMAR MISHRA,
SECRETARY,
ELECTION COMMISSION OF INDIA.
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